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(English] 
EcoiiOIIIIc --- far Conlblllil'l 

~lnTrlpwa 
3885. SHRIMATI BIBHU KUMARI 

OEVt: W11 the Minister of HOME 
AFFAIRS be pte8l8d to state: 

(a) whether the Government of Tripu'a 
has submitted any package of eccnomic 
measuras tor trail*1g and ~ to 
the insurgent youth in order to ~ 
insurgency; 

(b) If so. the details thereof; and 
(c) the Government's tt~deciliollll'!illii'IVIn 

lhereon? 
THE MINISTER OF 'STATE IN THE 

MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) to (c) A tripar· 
tite agreement was signed on 121h lw-
gust. 1988, with the Government of India. 
Govenvnent of Tripu'a and the repaaan-
tatives of Tripura National Volunteer 
(TNV). This AQ:ord, inter alia, prcMded 
for training and ~ for the tribal 
youth of Tripura. Progress of implemelr 
1ation is reviewed from time to time jointly 
wtlh the State Government and TNV. 
lnlux of ........... In .. Country 

3886. SHRIMATI BIBHU KUMARI 
DEVI: 

SHRI S.B. SIDNAL: 
SHRI LALIT ORAON: 

WiU the Minister of HOME AFFAIRS be 
pleaaed to state: 

(a) whether 1here has been substantial 
inllux/ ilfiltlation from Bangladesh into 
our country; 

(b) if so. the details thereof and the 
number of such persons who came dur· 
ing last 1hr8e ve-s. year-wile and Stales 
where they Sllllled; 

(c) the runber out of them having 
valid docwnanls; 

(d) whether 1he rndar has been tllk8n 
up wilh the Government of Bangladesh; 
n 

(e) 1 so, 1he ouecame thereof and the 
..... ....., to check IUCh inllux/ .... 
ton? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 

AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M.M. JACOB): (a) There are re-
ports of inllux/ il dilbatian of Ballgladelh 
nalionall into India. 

(b) and (C) Since most of the Bang-
ladelhi Nalior1818 enter . surreptilioully 
and go tn:lefground of fail to get them-
.... registered in the C8I8S of those 
hawing valid cbunenls, it is not possible 
to delermil11 how f1W'Y such peraor• are 
living in India. 

(d) and (e) The matter had been tllk8n 
up wilh the Bangladesh Government on 
various occasiow• but wilhout much ef. 
feet 

Various rneaans have been tllk8n to 
tactde the proban including infellllifir:a-
tion of patrolling by B.S.F. and olher 
agencies. Aa and when i•atols are 
intercepted, they are pushed back to 
Bangladesh. Border roads are being con-
Siructed for beD8r CDn'III'U1icali 
Mobile Task Force have been constiluted 
for delection of •• abs. Moreover. the 
State Govemments have stallldilg in-
structions to expel/push back Bang-
ladelhi it ratbaliOrl as soon as they are 
dell ctad. The State Government have 
also powers to proaec::ute them under the 
Foreigners Ad.. 1946. · 

Klhdavu lrriQt'klft PlojKt 
3987. SHRI M. RAMAf*tA RAI: Wil 

the Millister of WATER RESOURCES be 
pleand to state: 

(a) the initial Alestillfi'miwtedlltad cost of the 
Kakadaw Irrigation Project in Kerala and 
the expenc:ltln incurred lhereon so far; 
and 

(b) 1he present position of the Pro;act a the irigation polantial likely to be 
cruled on complation thenlaf? 

THE MINISTER OF WATER RE· 
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) a (b) N. the request of 
the State Gollemment. the KIMdavu lrri-
galion Prajed cf Kerala - .... up tor 
......... ~ by the Expert Com-
millie due to the objldior• cf the people 
in the IUbmalgiiiCI .... in 1883. The 
project. .......... NIILmed to the 
State GcNimnllftt for ~ Iince 
Slpllmber 1885. The mediad project 


